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(c) whother any inquiry has been made 
ia tb is n g a r d a n d ifio , findingi thereof;

(d) action taken against the persons 
foimd guUty; an d

(c) the tottl loss suffered due to this?

T H E  M IN IST E R  FOP. R A IL W A YS 
(PROF. M A D H U  D A N D A V A TE );

and (b). When a section o f mob 
started throwing stones on a group of 
personi who had taken shelter inside the 
Railway Station due to quarrel between 
the passengers and the Rikshaw Pullers 
over the fare some compartments o f  the 
Pandyan Express were also hit but there 
was no damage.

(c) and (d). A  case has been registered by 
the G .R.P. in crime No. 750/77 u/s tag 
Indian Railway Act and the same is under 
investigation. No arrest has been made.

(e) There was no loss.

G ra n t o f  to  S a a a i
o f  Ite ly

4897, SH RI K A N W A R  L A L  G U P T A : 
Will the Minister o f  P E T R O L E U M  AN D  

c h e m i c a l s  a n d  f e r t i l i z e r s
be pleased to refer to the reply given to 
Unstarred question No. igg t on aSth 
June, 1977 and sUte:

(a) the names o f  those two Ministers who 
bad granted contracts to Snam Progetti 
against the wishes o f the officers;

(b) the total value of the contracts 
granted to Snam Progetti during the last 
three years;

(c) the irregularities committed in grant* 
ing these contracts and the action taken by 
Government thereon;

(d) the action proposed to be taken by 
Government against these two Ministers 
who have committed the irregularities; 
and

(e) the details o f the complaints received 
by Government about these deals and the 
action taken thereon ?
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TH E  M IN ISTER  OF PE TR O LE U M , 
C H E M IC A LS AN D  F E R T IL IZ E R S 
(SHRI H. N. BAHUGUNA)r(a) Contract 
for the T' mbav V Ammonia Plant 
was awarded inder the direc
tions o f Shri P. C. Sethi, and the contract 
for the Urea plant under the directions o f 
Shri K . D. Malaviya. The decision in 
both the cases were taken after consulta
tion with Shri C. Subramaniam, who was 
then the Finance Minister.

(b) The value o f the contracts awarded 
to Snam Progetti during the last three 
years is given below.

F E R T IL IZ E R  C O R P O R A T IO N  OF 
IN D IA L T D , .

1. C m tract f. r settirg up c{
Urea plant < f  Tr( mb: y  V 
pr< jeci includirg Prc ce£,.<?, 
design packagcj imp<rtedf 
equipment etc. . . $10,290,000

2. Contracts f< r setting up o f 
Ammonia plsnt for T ic m - 
bay V project includirg  
supply o f  basic design, 
equipment, bulk mateiial
etc..........................................$20,649,315

3. P er detailed crgincering to 
be dene by P & D  Div: io  n 
o f  P C I, Snam is to be paid Rs. 14,665,000




